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{c) if so, what reasons does the Minister believe are responsible for the drastic
shortfall in what was expected (¥ 15000 crores) and what was allocated to it in
2016-17 (T 3 crores)?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) The Government, through
Indian Strategic Petroleum Reserve Limited (ISPRL) is setting up strategic crude oil
reserves with storage capacity of 5.03 Million Metric Tonnes (MMT) at Visakhapatnam,
Mangalore and Padur. The capital cost of these storage facilities (caverns) 1s T 4098.35
crore which 1s being borne by Oil Industry Development Board.

As regards the filling of the crude oil in these caverns, the Government on
31st March, 2015 has inter-alia decided that the entire cost for filling crude o1l in
Visakhapatnam cavern will be met by the Govemnment of India against the Twelfth
Plan outlay of ¥ 4948 crore. The balance amount would be used for filling up the

strategic part of the caverns which are being constructed at Mangalore and Padur.

The Visakhapatnam cavern has been commissioned and filled with crude oil
There was a budget provision of ¥ 1153 crore towards filling the crude oil during
2015-16 which has been utilized.

{(b) and (c¢) A Detailed Project Report have been prepared for establishing
additional crude o1l reserves of 12.5 MMT at Chandikhol (3.75 MMT), Padur (2.5
MMT), Rajkot (2.5 MMT) and Bikaner (3.75 MMT). The estimated cost for their

construction 1s T 15694.86 crore for a project execution period of 6-8 years.
Grant of extension of 5 years in service as CMD, GAIL

2035. SHRI SALIM ANSARI: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether Government has granted extension of 5 years in service as CMD,
GAIL on the basis of Special Performance Report (SPR) instead of processing the
case by Public Enterprises Selection Board (PESB),

{b) if so, the details and reasons thereof, and

{c) what are the guidelines of PESBE for granting extension of 5 years and

whether these guidelines have been followed and if not, reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) and (b) In line with

the PESB extant guidelines, this Ministry with the approval of the Appointments
Committee of the Cabinet {(ACC) had extended the tenure of Shri B. C. Tripathi,
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Chairman and Managing Director (CMD), GAIL (India) Limited for a period of 5
years beyond 31.07.2014, or until further orders, whichever is earlier.

{c) As per Public Enterprises Selection Board (PESB) guidelines for CMD/MD,
an overall performance score of 80 out of maximum 100 is the benchmark fixed for

extension without reference to PESB.

As per guidelines issued for extension of Board level appointees by Department
of Personnel and Training (DoPT) and PESB, only proposals of non-extension on

performance grounds are required to be sent to PESB by the Administrative Ministries.
The extant guidelines of PESB have been followed.
Supply of gas to Rajasthan

F2036. SHRI RAM NARAIN DUDI: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

{a) the details of the scheme to supply LPG gas in the urban areas of Rajasthan;

{b) whether the Ministry has formulated any pilot scheme to supply LPG gas
to the urban areas of Rajasthan through pipelines; and

{c) if so, the names of such cities and by when the scheme would be implemented

in the above cities?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) Public Sector Oil
Marketing Companies (OMCs) reported that, as on 01.04.2016, there are 408 LPG
distributorships under Urban category in the State of Rajasthan that are supplying
LPG to the urban areas. Further, currently, the process for setting up of 59 new
LPG distributorships is at different stages of selection in the urban areas of State
of Rajasthan.

{b) and (c¢) There is no proposal under consideration to supply LPG to the
urban areas of Rajasthan through pipelines. However, Petroleum and Natural Gas
Regulatory Board (PNGRB) has reported that authorization has been issued to GAIL
Gas Limited and Kota City Gas Distribution (CGD) 1s operational in the State of
Rajasthan. Further, PNGRB has identified 23 Geographical Areas, namely, Jaipur,
Udaipur, Ajmer, Alwar, Pali, Dungarpur, Rajasmand, Bharatpur, Dholpur, Baran, Bundi,
Bhilwara, Chittorgarh, Jhalawar, Jaisalmer, Pratapgarh, Sirohi, Jodhpur, Nagaur, Sikar,
Jhunjhunu, Churu and Hanumangarh for upcoming CGD networks in the State of
Rajasthan for inclusion in the future rounds of CGD bidding.

T Original notice of the question was received in Hindi.



